175 Written Answers

proposal 10 help the States 1in  establishing
tourt faclities 1 the States ,

(b) 1t so, whethet Union Goyvernment
have also decided to spend 1upecs 137
lakhs 1n Rajasthan 1n this tegard

(c) what are the other States where
Government have drawn up plans to make
places atttactive for tounists | and

(d) what amount will be
each rlace

spent on

THE MINISTER OF TOURISM AND
C1VIl  AVIATION (PARYATAN AUR
NAGAK VIMANAN MANIiRI) (DR
KARAN SINGII)  (a) and (b) With the
abolitfon of Part 11 Plan schemes, the
practice of giving grants-in-aid to State
Gavernments has been discontinued from
1969-70 1t 15, howevet, ptoposed to tak:
up some schemes in Rajasthan in the
Central Sector 11 the Lourth Plan period
including 1 tourist bungalow at Jaisalmu,
a4 tourist 1eception centre and a youth
hostel at Jampur and augmentation of

accommodation 1 the Bhatatpur Game
Sanctuary.
(¢) and (d} loutsm schumes are

not drawn up State~wisc They are
formulated on the basis of factors such
as tounist prefetences, accessibilnty ol the
tourist € entres travel patteins, ete. The
total outlay on toutisin - schemes
durtng the Ioutth Phin Penod 1s Rs, 25
crores tn the Centitl sector including six
crores for hotel 11d transport loans to
the private scctot.

Proposals Formulated to boost up
Fourism in the Country

739, SHR1 SUBODH HANSDA Wil
the Minister of TOURISM AND (IVIL
AVIATION (PARYTAAN AUR NAGAR
VIMANAN MANIR]) be pleased to state

(a} whether any proposals hamve been
formulated to boost up touusm in fndia
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with 8 view to achteve the target of four
lakh foreign tourists visiting India every
veat ,

(b} 1f s0, the main feiture
notosal , and

of the

(<) if the proposals have not been
loimulated so fw, what are the bioad
featurcs of the moposed expansion and 1n
what minnet it 18 ey o be achieved ?

THI MINISIER O TOURISM AND
CINVIL AVIATION  {PRYATAN AUR
NAGAR VIMANAN MANTR1) (DR,
KARAN SINGH)  (a) 10 (). Yes Sir
Apart from telaxing visa formalties and
smplilymg faciliation jroceduses, action
t being tiken to develop and stiengthen
the tourtsm anfra stiuctuie  In important
frelds such 15 1imip1ovement of international
nrporls, construction of hotels both in
the public and pinate sectors, improve-
ment 10 transpoit facilitics, promotion of
wild Itfe touttsm et¢  Toutism promotion
and publictts proglammes  overseas ae
150 being stiengthened

C onstruction of Haldia Port

740  SHRI SUBODH HANSDA Wil
the Muinister of SHIPPING AND TRANS-
PORT (NAUWAHAN AUR PARIWAHAN
MANTRI) be pleased to state

(1) whether 1t 15 a fact that the cons-

tivction of 1Ildia Port 15 still  behind
sch dule ,
(b) if so, how far thi 1s behind

schedule , and

(c) when
completed ?

this 15 likely to  be

HIL MINISTER O PARLIAMEN-
TARY AF}AIRY, AND SHIPPING &
FRANSPOR1 (SANSADIYA  KARYA
TATHA NALUWAHAN AUR PARIWAHAN
MANTRI1) (SRl RAJ BAHADUR) . (a)
Yes, Sir,
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(b) The progress of construction works
of the Haldia Dock Project is behind
schedule by about one year.

(c) The project s bikely to be comple-
ted by the end of 1972

1inancial Assistance to States

will
VITIA

741 SHRI MAYAVAN
the Minister  of Y 1HINANCE
MANTKI be pleased to state

(a) whether the amount financed by the
Central Government to the State Govern-
ment foir purchase of machinery and
equipment from foreign Government as
ud for certain progects 15 ticited as a loan
and interest 1 charged thercon and

(b) if so, what ure the terms and con-

ditions under which such loans are
granted ”
THE MINISTER OF FINANCE

(VIRTA MANTRI) (SHRI YFSHWANT.
RAO CHAVAN) (a) and (b)
Foreign exchange required for the import
of machinery and equipment by State
Government projects 1s provided by the
Government of India out of their foreign
cxchunge resources, including exiernal
issistance  State  Governments and the
concerned prolects acquire the foreign
«achange tn the normal coutse  againsi
tneir jupee resoutces and make payments
for import of machmery and edquipment
Since the foreign exchange 1s provided
wwamst payment of edquivalent rupees, it
15 not treated as a loan and there is no
question of charging any interest

Report of Direct Paxes Enquiry Committee
on black money

742, SHRI MAYAVAN Wil the
Mutister of FINANCE (VITTA MANTRI)
bo pleased to state
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(a) whether the Direct Taxes Enduiry
FCommittee has submutted its report on
the question of black money, and

(b) 1f so, the main ecommendations
made by the Commuttee 1n thisiegard

THE MINISIER O SIATE IN THY
MINISTRY OF FINANCE (VITTA MAN-
TRALAYA MEN RAJYA MANTRI) (SHRI1
K R GANLSH) (a) and (b) Onlyan
interim report has been received from the
Direct Taxes Enquiry Committee and 1s
being examined by the Government It s
not rossible at this stage to statc the
recommendations made by the € ommittee

Companies with authorised capital of
Rs 50 1akhs and above

743 SHR1 MAYAVAN Will the
Minsster of C(OMPANY AFFAIRS
(KAMPANI KARYA MANT'R1) be plcased
to state

(a) the particulars of the constitution
of the 40 Public Limited Companies and
21 private limited companies whieh have
been newly registered up to 31 Maich, 1970
with authorised capital of over rupees %0
lakhs, and

(b) thetr number in Tamil Nadu ?

TUE MINISTLR Of COMPANY
Al FAIRS (KAMPANI KARYA MANTRI)
(sHR1 RAGHUNATHA REDDY) (a)
The details of the 40 public limited com-
pantes and 21 pitvate limited companigs
registered under the Companies Act, 1956
in the Private Sector during the year
oending 31st March, 1970 are given in the
statement laid on the Table of the House.
[Piaced wn Library See No LT-245 '11}

(b) Of the above, two public limited
companie$ and three private himited come
pasies were tegistered 1n  the State of
1amil Nadu,





